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FOURTEENTH KERALA LEGISLATIVE ASSEMBLY

Fourth Session

BULLETIN—PART I
(Brief Record of Proceedings)
Monday, March 13, 2017
No. 54
The Assembly met at §.30 a.m. with Mr. Speaker in the Chair.
Questions:

Four questions in the list of questions posted for the day were answered
orally. ’

Adjournment Motion:

After hearing the Chief Minister the Speaker withheld consent to the moving
of an adjournment motion given notice of by Shri Anoop Jacob and two other
members regarding the serious situation that had arisen due to the alleged delay in
enquiry regarding the case of Mishel Shaji, belonging to Periapuram, Piravom
who was found dead near the Ernakulam wharf and the reported lapse on the part
of Police to curb the increasing atrocities against women and children in the State.
As a mark of protest against the attitude of the Government in the matter the
Members belonging to the opposition staged a walkout,

Calling Attention ;

() Shri T. V. Rajesh called the attention of the Minister for Industries,
Sports and Youth Affairs to the necessity to ensure the overall development of the
sports sector in the State by resolving the various problems reportedly being faced.
The Minister made a statement thereto.

(2) Shri Mons Joseph called the .attention of the Minister for Water
Resources to the necessity for Kerala Water Authority and allied sections to carry
out time-bound and effective actions for finding solution to the reported drinking
water scarcity consequent on the severe drought in the State,

KNPP, 547/2017(ii).
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The matters raised by Members under Rule 304:

The matters raised by Members in the House under Rule 304 are 'listed
below:
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The Ministers made statements on the respective subjects.
Government Resolution:

Shri Pinarayi Vijayan, Chief Minister moved a resolution under Rule 118§,
* secking perpetuation of the Hindustan News Print Ltd. in Central Public Sector.
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Shri Thiruvanchoor Radhakrishnan moved the following amendment to the
resolution:
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The amendment to the Resolution was adopted and the resolution was passed
by the House unanimously.

Presentation of Report:
The First Report of the Committee on Environment was presented.
Ruling by Spedker regarding Suspension of Rule:

The Speaker made a ruling temporarily suspending Rule 78 of the Rules of
Procedure and Conduct of Business in the Kerala Legislative Assembly for the
three Bills that were to be introduced by the Minister for Labour and Excise who
could'nt attend the sitting due to health issues.

Legislative RBusiness:

(i) Shri G. Sudhakaran, Minister for Public Works and Registration
introduced the Industrial Disputes (Kerala Amendment) Bill, 2016 for the Minister
for Labour and Excise and moved that the Bill be referred to Subject Committee
and spoke. Shri N. Samsudheen, as authorised by Shri P. K. Kunhalikutty, moved
an amendment to circulate the Bill for eliciting public opinion and
Shri 1. B. Satheesh moved another amendment for referring the Bill to a Select
Committee. After discussion and reply by the Minister the amendments moved
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were withdrawn by the leave of the House. Then the Motion was adopted and the
Bill was referred to the Subject Committee VII-Electricity, Labour and Labour
Welfare.

(i) Shri G. Sudhakaran, Minister for Public Works and Registration
introduced The Minimum Wages (Kerala Amendment) Bill, 2016 for Minister for
Labour and Excise and moved that the Bill be referred to Subject Commitiee and
Spoke. Shri K. S. Sabarinathan moved an amendment that the Bill be circulated
for eliciting public opinion and Smt. U. Prathibha Hari moved another amendment
that the Bill be referred to a Select Committee.

(Discussion on the Bill was temporarily adjourned for the introduction of the
Kerala Appropriation Bill, 2017)

(iii) Introduction and Further stages of the Kerala Appropriation Bill, 2017

Dr. T. M. Thomas Isaac, Minister for Finance and Coir introduced the Kerala
Appropriation Bill, 2017 and moved that the Bill be taken up for consideration.

The following Members took part in the discussion:
Shri M. Noushad
Shri Anil Akkara
Shri Eldho Abraham
Prof. Abid Hussain Thangal
DR. N. Jayaraj
Shri B. D. Devassy
Shri K. S. Sabarinathan

DR. T. M. Thomas Isaacc, Minister for Finance and Coir replied to the points
raised in the discussion. Then the Kerala Appropriation Bill was taken up for
clause by clause consideration and passed by the House without any amendments.

[The discussion on the Minimum wages (Kerala Amendment) Bill, 2016 was

resumed.]
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After the discussion and reply by the Minister, the amendments moved were
withdrawn by the leave of the House. The Motion was passed and then the Bill
was referred to the Subject Committee VII-Electricity, Labour and Labour
Welfare.

{iv) Shri G. Sudhakaran, Minister for Public Works and Registration
introduced the Kerala Shops and Commercial Establishments Workers' Welfare
Fund (Amendment) Bill, 2016 for Minister for Labour and Excise and moved that
the Bill be referred to Subject Commiitee and spoke. Shri John Fernandez moved
an amendment to circulate the Bill for eliciting public opinion and
Shri V. D. Satheesan moved another amendment for referring the Bill to a Select
Committee. After the discussion and reply by the Minister the amendment moved
by Sri John Fernandez was withdrawn by the leave of the House and the
amendment moved by Sri V. D. Satheesan was put to vote and lost. The motion
was adopted and the Bill was then referred to the Subject Committee VII-
Electricity, Labour and Labour Welfare.

(v} Shri A. K. Balan, Minister for Welfare of Scheduled Castes, Scheduled
Tribes, Backward Classes, Law, Culture and Parliamentary Affairs introduced the
Payment of Salaries and Allowances (Amendment) Bill, 2017 and mbved that the
Bill be referred to Subject Committee The motion was adopted by the House
without discussion and the Bill was referred to Subject Committee XIV-Home
Affairs

Ruling by the Speaker:

The Speaker gave the following Ruling on the demand of opposition to
expunge certain remarks made by the Chief Minister during the discussion on the
notice of adjournment motion on 9th March, 2017.
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The House adjourned at 2.44 p.m. to meel again at 8.30 a.m. on Tuesday,
March 14, 2017,

V. K. BABU PRAKASH,
Secretary.




